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CENTRAL ADM IN ISTRATME TRI BUNAL
PRINCIPAL BENCH

RA 20C/2004
ttA16frtmu
oA 2337/2003

New Delhl, this the Zlh Oay of June, 2OO5

Hon'blo Mr. Shankcr Ralu, Mombcr (J)
Hon'bls fr. 8.1(. lulelhotr., tlcmDcr (A)

Ramesh Chand Sal ....Applbant.

(By ftfvocate Shri S.M. Garg)

Versus

Council of Scientific & lndustrial Research and Others ...Respondents.

(By Advocate Shrl C.Harl Shankar and Sh. Harpreet Slngh)

oRDER(ORAL)

By thd thedrcr Ralq tcmbsr (J) :-

ln the [ght of the letter dated 17-]2005 lssued bythe respondents (Chlef

Mgilance fficer), learned counsel for the applhant seeks to wlthdraw this RA,

wlrlch ls accordngly allo*ed. pgvlewApp&atlon ls dlsmlssed as uithdraun.
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S Ro{,
(Shanker Raju)
Member (J)
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